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GOVERNMENT ACCOMMODATION OCCUPIED
BY NON-OFFICIALS

SHRI SHRI CHAND GOEL :

SHRI A. B. VAJPAYEE:

SHRI SHARDA NAND :

SHRI JAGANNATH
JOSHI :

Will the Minister of WORKS, HOUSING
AND SUPPLY be pleased to state :

(a) the names of those persons who are
at present neither Members of Parliament
nor Government servants but still continue
to occupy residential accommodation from
the Central Government Pool in Delhi;
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(b) the reasons in each case as to why
they have been allowed to occupy the
Government residences;

{c) the monthly rent being realised in
cath case and also the arrears, if any;

(d) the names of such persons who have
been asked to vacate but who continue to
stay; and

(e) the action being taken against them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING AND
SUPPLY (SHRI IQBAL SINGH): (a)
to (e). Information is being collected and
will be laid on the Table of the House.

DEARNESS ALLOWANCE TO EMPLOYEES

764. SHRI S. M. BANERJEE: Wil
the Minister of FINANCE be pleased to
state :

(a) whether any final decision has
since been taken to raise the Dearness
Allowances of those employees who are
geiting more than Rs, 449 p.m..

(b) if not, the reason for the delay;

(c) whether these ies of employ
are likely to be compensated in other res-
pects; and

(d) if so, in what manner ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI DESAI) : (a) and (b). No,
Sir. Since the Commission on Dearness
Allowance has recommended increases in
dearness allowance to Central Government
employees only for the pay range upto
Rs. 449/- at the 12 monthly average num-
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bers 185 and 195 of the All India Working
Class Consumer Price Index, there is no
occasion to consider any increase in Dear-
ness Allowance for employees drawing pay
above Rs, 449/-, at present.

(¢) No, Sir,
(d) Does not arise.
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